BEFORE THE NATIONAL GREEN TRIBUNAL,

EASTERN ZONE BENCH, KOLKATA

O.A. No. 97/2024/EZ
(Earlier OA No. 144/2024/PB)

IN THE MATTER OF:

Vimla Vipu Soren

...Applicant(s)

VERSUS-
State of Jharkhand& ORS ..Resppondent(S)
INDEX
SL.No. Particulars Page(s)
1. Affidavit / Reply for and on behalf of -
DRM, Asansol, Eastern Railway &%
2. Annexure “R-1” y 2
3. Annexure “R-2” 19
4. Annexure “R-3” /3-5% 4
5. Annexure “R-4” 36-3 6‘1
6. Annexure “R-5” 37- 3 g
e - 2aloy) 14—
Place - \q/\\&,\/\.,_‘ . Filed through:-

ADVOCATE

68



69

7

BEFORE THE NATIONAL GREEN TRIBUNAL,
EASTERN ZONE BENCH, KOLKATA

O.A. No. 97/2024/EZ
(Earlier OA No. 144/2024/PB)

IN THE MATTER OF:

Vimla Vipu Soren ...Applicant(s)
VERSUS-

State of Jharkhand& ORS ...Resppondent(S)

3\, No, 035

-AFFIDAVIT FOR AND ON BEHALF OF THE R-7,
DIVISIONAL RAILWAY MANAGER, ASANSOLE,
EASTERN RAILWAY '

MOST RESPECTFULLY SHOWETH:

I Marshall A Silva aged about 35 years, employed /
appointed as the Senior Divisional Commercial Manager, Eastern
Railway Asansol functioning/ officiating at Asansol, do hereby

mnly affirm and declare as under:-

OTary o) \\

"\
* ||
//
7 22 JiN 2005
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1. That I am the authorised signatory in the aforementioned
matter. On the basis of records, ] am well conversant with the

facts of the case and hence, competent to swear this affidavit.

2. That 1 have read and understood the order dated
22.10.2024 and 08.01.2025 of Hon’ble NGT, Eastern Zone Bench,
and filed this Affidavit in compliance of directions given under

the said order.

3. That I have read and understood the contents of the
present Affidavit and state that the contents mentioned in the

Affidavit are true and correct to the best of my knowledge.

BRIEF SUBMISSIONS

4. That the O.A. No. 97/2024/EZ is a case filed by one
Vimla Vipu Soren the Hon’ble National Green Tribunal made an
array of respondent No. 7 vide order dated 22.10.2024 and
directed to file a reply affidavit at least one week before the next
date.

5. That a similar matter in OA 19/2021/EZ, Ravi Shanker
Mandal Vs. Union of India & Ors. As per paragraph 21 of order
«_ dated 27.02.2023 Ld. Court directed to

Accordmg]y, in view of our finding that damage to environment
1a\s\taken place by ignoring the siting norms and also by failing to

t3kd! all precautions and not complying with the laid down

@dditions  for thick plantations and other safeguards,

~ompensation be deposited in the first instance by the Railways

within two months with liberty to recover the same from the users

22 JAN 2005
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of the stock yard. If payment is not made, the consents granted
may be cancelled and stock yard may not be allowed to be
operated. The amount may be deposited with the Stated PCB and
utilized for restoration measures by a joint Committee headed by
ACS, Environment, Jharkhand, with other members being PCCF,
Jharkhand, nominee of CPCB, District Magistrate, Dumka and
nominees of Railways and WBPDC. The Committee may prepare
a plan for restoration measures and manner of execution.
Remedial measures may be executed within six 16 months. The
remedial measures will include dense green belt, installation of
dust suppression devices including water sprinklers, construction
of garland drains and setting pits, building of wind breaking wall,
making paved ways/roads and setting up monitoring stations.
District Environment Plan be also considered. Besides, the action
plan may include addressing public grievances and improvement
of environmental aesthetics around the Rasikpur area to nullify

effect of loading/unloading.”

-A copy of Minutes of the Meeting of the Joint Committee held
on 25/04/2023 is annexed herewith and Marked As Annexure
R-1.

6.  That after the meeting committee visited the site and given

the report for the compliance of the said order.

7 2 JAN 2025
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the Joint Committee and mitigation measures suggested in the

-
n“

Draft Action Plan.

A copy of the Minutes of the meeting held on 21/07/2023 and

Action paln are attached herewith and collectively marked as

Annexure R-3.

8.  That after the above said meetings and observations a
timeline mitigation measures have been prepared on 09.12.2023

by Eastern Railway, Asansol.

A copy of the said chart is annexed herewith and Marked as

Annexure R-4.

9. That a meeting was held on 28/12/2023 with the District
Level Committee in the presidentship of the Dy. Commissioner of
Dumka for the compliance of earlier direction in respect of the

mitigation of air pollution of Dumka Railway Siding

‘A copy of the said meeting held on 28.12.2023 is annexed

herewith and Marked as Annexure R-5

10. In view of above submissions, this Hon’ble Tribunal
may like to pass appropriate orders as deemed fit and

proper in the interest of justice and on the basis of

replies of other respondents.

o
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VERIFICATION

I, Marshall A Silva the above-named deponent, do hereby
verify that the contents of above this Counter Affidavit are true
and correct on the basis of official record maintained by the
answering respondent in the daily course of its business and
state that neither any material has been concealed therefrom

nor is any part of it false.

‘Signed and verified on this Day of January, 2025 at

\ _
A \ee
* i ‘\a\\ A G /
A

/) "
affrd YETR
UN\O// DEPO ng e %g:;\ager
- \ S A
Identified by Me \ Ee{steﬁ;““‘ay‘ fsansol

et ay o Mme,-:]ze
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orlemnty cunmme
~ath before me

MITA MAJUMDAR

- 7
NOTARY Reg. No 11201
agansol Cov”’ GovL of W.B

22 JAN 2025
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‘K’Iinutes of Mceting of the Joint Committee held on 25/04/2023 in the
Confercnce Hull of SKIPA in compliance of directions issued by the Hon’ble
NGT, Eastern Zone Bench, Kolkata vide its order dated 27/02/2023 in O.A.
No. 19/2021/EZ in_the matter of Ravi Shankar Mandal Vs Union of India
and Others.

Attendces:

i Additional Chief Secretary (ACS), Forest, Environment and Climate Change Départment,
GoJ - Cum - Chairman, Joint Committee.

ii.  Deputy Commissioner, Dumka.

iii. Member Secretary (MS), Jharkhand State Pollution Control Board (JSPCB) - Cum —~ Member
Secretary, Joint Committce. :

iv.  Representative of the PCCF (HoFF), Jharkhand. e

V. " Representative of the Chairman — Cum - Managing Director, West Bengal Power
Development Corporation Limited, Kolkata,

vi.  Additional Divisional Railway Manager, Asansol Division, Eastern Railways.

vii.  Sri Toufic Aslam, Scientist C, CPCB Regional Directorate, Kolkata.

viii. Additional Secretary, Forest, Environment and Climate Change Department, Go).
ix. Divisional Forest Off ficer, Dumka Forest Division, Dumka. =
X.  Assistant Commercial Manager, Asansol Division, Eastern Railways.

xi.  The Regional Oﬂicc.r (RQ), JSPCB Regional Office — Cum - Laboratory, Dumka.

! At the outset of the mesting the Additional Chief Secretary ~ Cum — Chairman of the Jojnt
Committee briefed.the members about the order dated 27.02.2023 passed by the Hon’ble NGT s
Principal Bench, New Delhi in O. A. No. 19/2021/EZ in the matter of Ravi Shankar Mandal Vs
Union of India and Others.It was further informed that the grievance in this application is against
operation of railway coal stockyard in the densely populated area of Rashikpur, Ward No. 1,
Dumka in Jharkhand in violation of environmental norms resulting in continuing damage o the

environment. It was further informed that a preparatory meeting was convened with the officials
of the JSPCB for the NGT constituted Jojnt Committee Meeting,

(/ﬂ ~ 2. The Member Secretary, JSPCB informed that a Joint Committee has been constituted by the

/N) » Forest, Environment and Climate: Change Department, GoJ vide Notification No. 1270 dated
WV‘/IOIMIZOZB under Chairmanshi
('J ’/ Department, Go). '
RGNt

e 2
Vet e

) REDMI'NOTE .

ML DIIAL ca

of the ACS, Forest,. Environment and élimue Change
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3. The Member Secretary,
Environmental Compensat

in the first instance by the

ISPCB further informed that the Hon'ble NGT has imposea .an
ion (EC) of INR 10 Crores on the railways and the same be deposited
Railways within two months with Statg PCB with liberty to recover the
same from the users of the stock yard. If payment is not made, the consents granted may be
cancelled and stock yard may not be allowed to be operated. EC to be utilized for restoration
measures by the Joint Committee headed by the ACS, Environment, Jharkhand, ;vilh other
members being PCCF, Jharkhand, nominee of CPCB, District Magistrate, Dumka and nominees
of Railways and WBPDC. The Committee may prepare a plan for restoration measures and

manner of execution. Remedial measures may be executed within six months. The remedial
measures will include dense green belt, installation of dust suppression devices including water

sprinklers, construction of garland drains and setting pits, building of-wind breaking wall, making
paved ways/roads and setting up monitoring stations. District Environment Plan be also
considered. Besides, the action plan may include addressing public grievances and improvement

of environmental aesthetics around lhg:. JRafilspm area to nullify effect of loading/unlpading. A
status report about compliance of this o;c!gr_\; bj: ﬁlqdby e-mail with the Registrar, EZB by June
22, 2023.The account details for deposition of amount aof Environmental Compensation imposed
by the Hon’ble NGT have already been pm\;§§iéd to the DR-M, Asansol, ) - 3

4. 1t was further informed that District Enviroment Pla.n (DEP), Dumka is silent on the said issues

of transportation of Coal and coal stockyard.

S Toufic Aslam, Scientist C, CPCB Regional Directorate, Kolkata suggested that the
“Inventorization of Railway Sidings and Guidelines for their Environment Management”

of
March 2015 [ﬁay be taken into account before finalizing the restoration measures,

6. The RO, JSPCB Regional Office — Cum - Laboratory, Dumka showed the KML Map which was

prepared for the transportation route. The present status of compliance was also presented before
the committee which is as below: -

S.N. Remedial Measures Compliance Status ]

Dense green belt Approx 400 nos. of old plants were found at the Eastem

.| Side (Rampurhat linc) & Western Side (Jasidih line) of the
\ railway siding. Approx 100 nos. of new saplings was found
along the siding,
llation  of  dust

8. | 27 In Vehicular Water Tankers - 2 nos, Of capacity 20 KLD each,
0 zu‘ pression devices | Fog Mist Water Canons - 06 Nos. Of range 25 m approy.
ﬂr/ luding water sprinklers, )

/?\:O Lonstruction of garland
W' 4'drains and seuting pits,
.)“‘,/’ drains and setling pits

Approx 600 m long pucca éarlnnd drain ha§ be_en
constructed along the railway coal track and 03 settling pits |
have been made about 20 Feet Long and 5 feet v'v;.dc and two;

22 JAN 205
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-meter depth.

Building of wind breaking | The boundary wall / wind breaking wall of framed GI sheet
wall, of about 510 meters long and 20 ft height along with siding

has been constructed.

Making paved ways /| Notmade.

roads

Setting up monitoring | PM 10 analyzer has been installed at the railway siding.

stations.

7. The'RO, JSPCB Regional Office - Cum — Laboratory, Dumka provided the distance of sensitive

location from Dumka Railway Siding which is as given below: -

S.N. Sensitive Points Distarice from Battery point (as-per
present status)
1. | St. Xavier's School 48 m
2. ] 1042 Western English School 64 m
3. {A.N. College .1 km
4. | State Highway-18 (Govindpur- 200 m
Sahibganj)
5. | Hospitals 550 m
6. | Rajkiya Polytechnic College, Dumka 250 m e ="
7. | Dumke Engineering College, Dumka 200m
8. | St. Johns school 450 m
9. | Habitation (above 800 no. of dwellers / Within 100 meters (About 6 built house and
160 nos. houses) 15 under construction)
10. | Bethel Mission School 500 m

8. The Divisional Forest Officer, Dumka Forest Division, Dumka informed that the initial survey
has been done and it is estimated that 4000-5000 nos. of plants may be planted in the 2 km radius

area of the Dumka Goods Shed in vacant patches and along the roads.

9. The ADRM, Asansol Division, Eastern Railways informed that they have already complied with

most of the conditions of the Consent to Operate. That they have also started some other

plantation works in the railway siding.

10. The MS, JSPCB suggested some of the proposed restoration measures which may be included in

the Plan. The suggested restoration measures are as below: -

‘a) Paved / Concrete approach roads may be developéd.

b) One whats app no. and email ID may be made operational for public for Jodging complaint.

¢) Tree plantation may be carried out in the open areas in Rashikpur, Dumka by the DFO

Dumka.

d) Creepers may be developed on the walls.
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€) A boundary / separation wall of sufficient hcight may be developed between Dumka Gouas
Shed and Railway Station.

f) Static mist sprinklers may be installed along the boundary wall near the arca of St. Xaviers
School & 10+2 Western English School.

g) Mechanical Road Sweeping Machine may be provided for road sweeping from Manﬁu Than
~ via Phulo Jhano Chowk to Natur Pahari,

h) A wetting facility for transportation vehicles may be developed before Holy Faith Residential
School, Dumka.

After deliberations and discussions,

the Chairman gave the following directions: --
L

District Enviranment Plan (DEP) 10 be revised in the light of the order of the Hon’ble NGT.

(Action by: DC, Dumnka)
. To assess the plantation to be done along the roads and in the vacant area in and around
. Rashikpur, Dumka and indicate its location on the map.

(Actmn by: DFO, Dumka)
. To assess the plantation to be done in the prcmjsesof the Dumka Goods Shed and indicate its
location on the map.

" (Action By Rilways in coordination with DFO, Dumks)

- To identify the nursery that can provide the plants (08 -12 fi. height), procure it and stant pit

digging at identified places. The plants are to be kept at appropriately located holding areas
by 31 May, 2023 to allow for acclimatization

(Action By: DFO, Dumks)
To provide the estimate for plantation along the roads and m vacant areas along with the three
years operation and maintenance of tHose plants as per the provided scheme by 10% May,
2023.
(Action By: DFOQ, Dumka)
To identify the sites for plantation of trees and dcvc!opmg the creeper walls along the
transportation route,

(Action By: DFO ‘Dumka) ’
: &0 jointly inspect the prermses of the Dumka Goods Shed and submit a mpon about the

(Action By: DC, Dumka; RO, JSPCB, Dnmku&leways)
T4 identify the vacant land (GM) land for developing the wheel washing “facility for the
transportation vehicles before entering the populated area of Dumka town.

X/

R
MIDUAL CAMERA
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(Action By: DC, Dumka)
9. To develop the Grievance Redressal Syw suggested by the JSPCB along with a control
room and publicize the same. o

(Action éy: DC, ljumka)
10. To ¥isit the Dumka Railway Siding to find out the what measures can be taken to prevent dust
particles from moving from railway siding area to the railway passengers area.

(Action By: DC, Dumka; RO, JSPCB, Dumka & Railways)
11. To identify the sites for setting up of static sprinklers in the identified sensitive points as

mentioned in para 7 and boundary wall of the railway siding and to ensure adequate AMC for
the machines as well as for its management.

(Action By: DC, Dumka)
12. To purchase the Mechanical Sweeper and Mobile Vehicular Sprinklers (with sprinkling and
fogging options) and finalize the Route and the timing for the same.

(Action By: WBPDCL)
13. To study the “Inventorization of Railway Sidings and Guidelines for their Environment
Management” of March 2015 published by CPCB and suggest restoration measures in line

* with the same which may be adopted by the Railways.

(Action By: MS, JSPCB)
14. To submit financial estimates of the above proposals along with completion timelines to

JSPCB by 15™ May 2023. JSPCB to allocate the funds from the EC mentioned in para-3 after
approval from the Chairman, Joint Committee by 31% May, 2023,

(Action By: All the concerned stakeholders)
15. Draft Restoration Plan (o be prepared by JSPCB to be placed before the Committee in the
next meeting which will be held in the first week of June 2023,

The meeling concluded with the vote of thanks 10 the Chairman.

Sd/-

. (L. Khiangtc)
Additional Chief Secretary
Forest, Environment & Climate Change Department,
Gowt. of Jharkhand — Cum —
Chainnan, Monitoring Committee
Memo No-7/Praya.Pradu(Vad)-15/2021- 'S

Ranchi, Dated- 2.4, - oy » 2023
Copy to- Deputy Commissioner, Dumka/PCCF (HoFF), Jhar|

khand/Member Secretary (MS),
Jharkhand State Pollution Control Board (JSPCB)~Cum—-Member Secretary, Joint Committee/
Chairman—Cum-Managing Director, West Bengal Power Development Corporation Limited, Bidyut
Bhawan, Plot No-3/C, LA Block, Sector-IIi Bidhanagar, Kolkata-700106/Divisional Railway
Manager, Asansol Division, Eastern Railways, Burdwan,

West Bengal-713301/Sri Toufic Aslam, -
Scientist 'C/ CPCB Regional Directorate, 502, Southern

Canclave, 1582, Rajdanga, Main Road
Kolkata-700107/Divisional Forest Officer, Dumka Forest Division, Dumka for information &
necessary action.

“\};1) .

(RejuRanjen Roy)
Additional Secretary.
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Report regarding joint visit at DUMK Goods shed on 13,05.2023

In accordance to the Minutes of the Meeting of the Joint Committee held on 25/04/2023'in the
Conference Hall of SKIPA in compliance of directions Issued by the Hon'ble NGT, Eastern Zone Bench,
Kolkata, A Joint Commitiee comprising of DC/Dumka, R.O/JSPCB & ACM/TC/E.Rly, Asansol visited the
site at Dumka Goods Shed on 13.05.2023. Fallowing points were raised by 0C/Dumka,

Provision of 15 nos. of water sprinklers between line no. 5 & 6 on Goods shed wharf.
Complete pucca wharl of Goods shed of line no. 5 &6.
3 Layer plantation over all station and Goods shed area.
Provision of sheet between line no. S, 6 with line no.7.
Coal loading should be reduced to maximum 4 rakes.

v W e

Remarks on the above points,

1. Water automizer along with mobile sprinkler can be provided to control pallution through
dust.

Pacca wharf can be provided. at line no. S & 6.

3. For plantation DFO, Dumka has been assigned for which sketch plan already submitted with
joint signature of R.O/Dumka, ACM/TC/ASN and representative of DFO.

4. Provision of sheet between line no. 5, 6 with line no.7.will infringe SOD of Railway workings
as well as movement of heavy trucks/hywa used for loading unloading of Goods. Above line
No.05, 06 &7, 25000 voltage power runs in the wires of Over Head Equipmernts (OHE) for
running of locomotives near which provision of sheet/greenery may be a safety threat
-However, provision of pucca wharf, water automizer will help to reduce movement of dust
particles.

5. Reducing the loading of Coal upto maximum 4 rakes may hamper directly the generation of
Power which is not in the Public Interest. Mareover , CTO for loading and unloading of
Stone Chips-1,85,000MT/Month and Coal -6,25,000 MT/Month taken .

Coal ioading has been decided by Ministry of Coal , Ministry of Power & Ministry of
Railways and DUMK goods shed under Aanasol is only an implementing agency for
transport.

Keeping in view the above observations following work is proposed.

1. Provision of concrete wharf approximating 600MX8.5 M between line no. 5 & 6.
2, Concrete approach Road measuring approx. 150 M X 7.5 M
3. Provision of adequate number(15) of water automizer/ sprinkler between line no. 5 & 6.
4. For proper sprinkling / cleaning the wharf/ watering of plants, sufficient quantity of water is

required. For this a2 work of water pipeline, ground tank and necessary infrastructure to he
prepared for collection of seepage water for use in the automizor. )
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\ Minutes of Meeting of the Joint Committee held on 21/07/2023 in th
Conference Hall of Circuit House, Dumka in-compliance of the directions
issued by the Hon’ble NGT, Eastern Zone Bench, Kolkata vide its order
(%\ dated 27/02/2023 in O. A. No. 19/2021/EZ in the matter of Ravi Shankar
2\°' Mandal Vs Union of India and Others.
Attendees: ;
i. - Sd L. Khiangte, Additional Chief Secretary (ACS), Forest, Environment and Clifnate Change
Department, GoJ — Cum — Chairman, Joint Committee.
ii.  Sd Ravi Shankar Shukla, Deputy Commissioner, Dumka. .
iit.  Sr Y. K. Das, Member Secretary (MS), Jharkhand State Pollution Control Board (JSPCB) —
Cum — Member Secretary, Joint Committee.
iv.  Sn S. C. Rai, Regional Chief Conservator of Forest,-Dumka (Representative of the- PCCF
(HoFF), Jharkhand).
v. ~ Smt. Pranjal Dhanda, Probationer 1AS.
vi.  Sri Mukesh Kumar Meena,- Additional Divisional Railway Manager, Asansol Division, -
Eastern Railways.
vii.  Sri S.P. Dutta Majumdar, Representative of the Chairman — Cum — Managmg Duector, West

Bengal Power Development Corporation Limited, Kolkata.
viii. Sri Toufic Aslam, Scientist C, CPCB Regional Directorate, Kolkata.
ix. Sn Sarwik Vats, Divisional Forest Officer, Dumka Forest Division, Dumka.,
x.  Sri K. K. Pathak, Regional Officer (RO), JSPCB Regional Office — Cum — Laboratory,
Dumka. T,
xi.  Sri Jawed Anwer Idrishi, Director DRDA, Dumka. - . e
xii.  Sri Rajiv Kumar, Additional Collector, Dumka.
Xiii. - Sri Vijay Kumar, Deputy SP (HQ), Dumka. 4,‘\1\“"6?
xiv. Sri Kaushal Kumar, Sub-Divisional Officer, Dumka. % .
xv. Sn Philbius Barla, District Trﬁnsport Officer, Dumka. Pfoa— M
xvi. Sri Krishna Kumar Kisku, District Mining Officer, Dumka. Qf QY <
xvii. Dr. Harendra Kumar Singh, Executive Engineer, RCD, bumka. '
xviii. Sri Sandeep Kumar Jay Bnmbam_. Secretary, Civil Society, Dumka,
xix. Sri Pradiptah Mukherjee, Vice President, Civil Society, Dumka.
xX. Sri Radhe Shyam Verma, Pres%dent, Civil Society, Dumka.
. Shri Prem Keshri, Senior VP, Civil Society, Dumka. X
i Chandan Kumar, Media Co-ordinator, Civil Society, Dumka, e
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xxvi. Sri Hemant Srivastava, Resident, Rashikpur, Dumka.
xxvii.Sri Girdhari Jha, Resident, Rashikpur, Dumka.
XXV, Sri Jagannath Pandit, Resident, Neturpahari, Dumka.
xxix. Sri Meghnath Sharma, Gram Pradhan, Rashikpur, Dusska.
x¢x. Sri Rajendra Prasad Sharma, Resident, Rashikpur, Dumia.
xxxi. Sri Dhruv Kumar, Resident, Rashikpur, Dumka.

At the outset of the meeling the Additional Chicf Secretary — Cum — Cl\mim.t;n of the Joint
Committee briefed the members about the order dated 27.02.2023 passed by the Hon'ble NGT,
Principal Bench, New Delhi in O. A. No. 19/2021/EZ in the matter of Ravi Shankar Mandal Vs
Union of India and Others. It was further informed that the grievance in this application is against
operation of railway coal stockyard in the densely populated area of Rasikpur, Ward No. 1,

Dumka in Jharkhand in violation of environmental norms resulting in continuing damage to the
environment.

The Member Secretary, JSPCB informed that a Joint Committee has been constituted by the

Forest, Environment and Climate Change Department, GoJ vide Notification No. 1270 dated

10/04/2023 under Chairmanship of the ACS, Forest, Environment and Climate Change
Department, Gol.

The Member Secretary, JSPCB further informed that the Hon’ble NGT has imposed an
Environmental Compensation (EC) of INR 10 Crores on the railways and the same has been
deposited with the JSPCB. EC to be utilized for restoration measures by the joint Committee
headed by the ACS, Forest, Environment and Climate Change Department, GoJ. The Committee

has prepared a draft plan for restoration measures and manner of execution.

It was further informed by the Deputy Commissioner, Dumka that the District Environment Plan
(DEP), Dumka has been rcvi.scd in May 2023 and the Action Points such as Mitigation of coal
dust air pollution, monitoring of pollution & Complaint Redressal and_the 8aps (identified are
inadequate wind breaks and plantation, lack of moistening facilities and paved roads & lack of
single complaint number elc. It was also informed that the action points w.r.t. the same has been
suggested, Responsible Agency 1o implement the same has been identified and timeline for
completion of Action Plan has been suggested.

¢ representatives of Civil Society, Dumka and the residents of nearby areas have shared their

.r.t. the problems being faced by them due to the transportation, loading and unloading of

\
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Sri Toufic Aslam, Scientist C, CPCB Regional Dircctorate,
overloading of the vehicles ang PUC certificates should also be che

may be directed to maintain o frec-board of 6 inches in the transport

Kolkata suggested that the
cked and the coal transporters

ation vehicles.

57 Ravi Shankar Mandal (Applicant in . A. No. 19/2021/E2). a resident of Rasikpur, Dumka
informed that the Regional Office of JSPCB has informed that a site visit is scheduled today and
afier that a meeting is 1o be scheduled, He drew the attention of

the Committee to the points that
the Coal Dumping Yard of the Dumka Railway siding shou

Id be shifled from the densely
ed by him that a committee may
Armrangements to-be undertaken by

his representative may be made a

populated area to the non populated area. It was further demand
be fonned at district level for monitoring the Pollution Contro]

the Railways or their loader at Dumka Goods Shed and he or
member of the said Committee,

The Action Taken and directions issued by the Chairman of the Joint Committee w.r.t. the
Mitigation Measures suggested in the Draft Action Plan is as below: -

S,
N.

Restoration / Mitigation
measures to be adopted by
stakeholders

Action Taken / Discussion
Points

Directions issued

1.

Continuous monitoring of
the measures being taken for
pollution prevention in coal
siding and  surrounding
periphery.

DC, Dumka proposed that a
Local Monitoring Committee
may be constituted under the
Chairmanship  of  SDO,
Dumka and a District Level
Monitoring Committee may
be constituted under the
Chairmanship of DC, Dumka.

To  constitute both  the
committees and publicize it.

(Action by: MS, JSPCB)

To install CCTV Camera in
Phulo-Jhano Chowk, St.
Xavier's School, Netarpahari
Chowk and the entire
premises of Dumka Goods
Shed.

MS, JSPCB suggested that
PTZ cameras may be installed
at these sensitive locations.

DC, Dumka to get the PTZ
cameras installed at Phulo-
Jhano Chowk. Railways to get
PTZ cameras installed in
Dumka Goods shed covering
the entire area, especially a
PTZ camera to be installed
covering the St. Xavier's
School.

(Action by: DC, Dumka &
Railways)

To install Dust Collector
and Air Quality Meter PCE-
RCM and send air pollution
report of coal siding and
surrounding.

= —

DC, Dumka informed that a
dust collector may be installed
at the Railway Siding. RO,
JSPCB, Dumka further
informed that the PM,,
Analyscr has becn installed by
the Railways at Dumka Goods
Shed.

To check the feasibility of the
installation of Dust Collector
at the Dumka Goods Shed und
report it within | month.

(Action by: Railways)
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No. 05 and 06.

' .-

wail should be installed biw
Coal Siding Railway line No.
03 & 06.

within 3 months, |

(Action by: Railways)

To install 08  (eight)
additional water sprinklers
to prevent air pollution in
the north side of the
Railway Station and 1o
mstall 15 water sprinklers
on the side of stone chips
siding.

DC, Dumka & RO, JSPCB,
Dumka suggested that 08
(cight)  addidonal  water
sprinklers to prevent air
pollution in the north side of
the Railway Station and to
install 15 water sprinklers on
the side of stone chips siding.

To install the 08 (eight)
additional static Water
Sprinklers / Mist Sprinklers to
prevent air pollution in the
north side of the Railway
Siding and to install 15 Water
Sprinklers / Mist Sprinklers on
the side of stone chips siding /
(Railway Station side).

(Action by: Railways)

To close the gap from the
ground in the boundary wall
situated by the side of St
Xavier's School.

It was suggested by the
Committee that the gaps from
the ground in the boundary
wall which were seen during
the Site visit of the Dumka
Goods Shed should be closed.

To close the gaps from the |
ground in the boundary wall of
the Dumka GoodsShed:~ -

(Action by: Raihways)

To carry out the work of tree
plantation in the west and
north-west direction in the
vicinity of the waffic road,
Netarpabhadi Chowk etc.

DFO. Dumka & the Railways
informed that the plantation
work has been carred out
along the boundary wall of
the Goods Shed and it is also
being carried out in the open
spaces of the Goods Shed and
in nearby areas of Rashikpur
and Nerturpahari.

MS, JSPCB has informed that
an amount of INR 01 Crore
has been wansferred to the
DFO, Dumka for 4000 nos. of
gabion bamboo planttion in
and around Rashikpur Area,
Dumka and its maintenance
for 4 years.

To get the plantation works
completed by this monsoon
(October, 2023).

{Action by: DFO, Dumka) .

To construct  the pucca
approach road to and from
the coal siding and complete
construction of R.C.C. road
in railway line number 0
and 06. :

DC, Dumka & RO, JSPCB,
Dumka suggested that the
pucca approach road should
be developed and the wharf
should also be made pucca.

To construct the pucca
approach road and wharf area
where transportation, loading
and unloading of the mineral
(Coal, Stone etc.) takes place. -
(Action by: Railwvays)

To arrange two additional
water sprinklers for
sprinkling on Coal
transportation route.

DC, Dumka & RO, JSPCB
Dumka suggested that two
additional water sprinklers
may be amanged for
sprinkling on coal
transportation route.
Representative of WBPDCL
informed that they have
already submitted the
proposal for the samc to the
Joint Commuittee.

To release the fund for
purchasing of the water
sprinklers by WBPDCL.

(Action by: MS, JSPCB)

Mast Light at

DC, Dumka suggested that
= \

92 JAN 2005

To install the hich mast lioht
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"'where sufficient lighting is
| not there.

where sufficient lighting is
not there should be installed

and the pearby areas where
sufficient lighting is not there.

to avoid the accidents etc.
1. | To plant 4000 mos. of gabion | MS, JSFCB has infomnci that '(I'?)Ct;‘;? ‘:g;w“""c”
bamboo plantation i plantation works
plantation in and | an amount of INR 01_Crore completed by this
around Rashikpur Area, [ has been transferred to the (October. 202);;) _monsoon
Dumka and its maintenance | DFO, Dumka for 4000 nos. of ’
for 4 years. gabion bamboo plantation in
and around Rashikpur Area,
Dumka and its maintenance
for 4 years.
DFO, Dumka informed that
the pits have been dug out and
plantation is underway and is - -
expected to be completed by
this monsoon. (Action by: DFO, Dumka)

I2. | To develop the Grievance | DC Dumka informed that the | To release the fund for
Redressal System with a | proposal for the same has developing the Grievance
control room and publicize | been sent to the Joint | Redressal System.
the same. Committee for its approval. (Action by: MS, JSPCB)

13. | To revise DEP in light of the | DC Dumka informed that the | To ensure the actions as
Hon’ble NGT order. District Environment- Plan | suggestedinthe DEP.—

(DEP), Dumka has been
revised in May 2023 and the
draft has been uploaded on
the District website. (Action by: DC, Dumka)

14. | To install the water / mist | DC Dumka informed that the | To get the proposal for
sprinklers near the boundary | schools in the nearby area of | installing Water / Mist
of the sensitive locations. the Dumka Goods Shed have | sprinklers from the schools

been contacted but no | and other sensitive location, if
concrete proposal has been |any. The installation &
received from them. management of water / mist
sprinklers will be done by the
, concerned schools and their
management.
(Action by: DC, Dumka &
the Concerned Schoals)

15. | To develop the Wheel |DC Dumka. has earmarked | To carry out further _w_ork._ﬁ for
washing & wetting facility | three _ [ocations 'a'nd the | transferring  of la.nsl‘ to
for the (ransportation | committee has visited the | WBPDCL for .develo'p}ng of
vehicles before entering the | Sites whe{e' the WhFel the thel washm.g.faClll[Y al?d
populatcd area of Dumka wa§l?mg facility and Wett}ng Wetting . facx.hty or

oW facility for transporiation | transportation vehicles.
vehicles may be developed.
DC, Dumka in reference to
this informed that a ‘Parti
Kadim® type of land in Mouza -
; ~ Guhiyajori having Khata
S i No. - 27, Dag No. — 470 over
ol X an area of 11.50 Decimils
| have been earmarked for the | (Action by: DC, Dumka &
pUIpOSe. WBPDCL)
Reprcscntauve of WBPDCL | To release the fund .for
veedahcadla mmemaca) | crimabaaia e o F sl Macbaaland
N -
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Chowk to Natur Pahari. Commitice, (Action by: MS, JSPCB) |

17. | To carry out transportatio L DC_Dumka.infamped.that.ba 1. To ensure that the <.
of coal in two trips on{y per | agency has been directed to | trannsportation of-coal is being |-
vehicle in 24 hours time / | carryout transportation of coal | camiried out in two trips only

daily basis. in two trips only per vehicle | peen vehicle in 24 hours time /
in 24 hours time / daily basis. daldjly basis,
(Adsition by: WBPDCL)

The Committee conjointly decided that the works which are to be carried out by the Railways for
compliance of the CTO conditions which are underway or which has not been done til nowwill.-not .

be funded from the Environmental compensation of INR 10 Crores which is deposited with JSPCB.

The meeting concluded with the vote of thanks to the Chairman.

Sd/-

(L. Kbiangte) -~ - -~
Additional Chief Secretary
Forest, Environment & Climate Change Department,
Govt. of Jharkhand — Cum -
Chairman, Monitoring Committee

MemoNo- LT . Ranchi Dated:- i.- ¢3 ¥ =7,

Copy to-Principal Chief Conservator of Forest (HoFF), Jharkhand, Ranchi/Member Secretary,
Jharkhand State Pollution Control Board, Ranchi/ Deputy Commissioner, Dumka/Sri Mukesh Kumar .
Meena, Additional Divisional Railway Manager, Asansol Division, Eastern Railways/ Sri S.P, Dutta
Majumdar, West Bengal Power Development Corporation Limited, Kolkata/Sri Toufic Aslam,-
Scientist C, CPCB Regional Directorate, Kolkata/Divisional Forest Officer, Dumka Forest Division,
Dumka/Regional Officer (RO), JSPCB Reglonal Office—-Cum-Laboratory, Dumka/Sri Ravi Shankar

Mandal, Resident, Rasikpur, Dumka for information & necessary action. - = =
s \7,0“"-7
‘l«l—t" R
AW \ Y
(Raju Ranjan Roy)
Additional Secretary.

2.2 JAN 2025
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REPORT OF THE JOINT COMMITTEE
With
ACTION PLAN

In compliance with the
Order dated 27.02.2023 of the
Hon’ble National Green Tribunal (NGT),
Eastern Zone Bench (EZB), Kolkata

In O.A. No. 19/2021/EZ
In the matter of

Ravi Shankar Mandal

Versus

Union of India &Ors.
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1. Introduction

; Shankar Mandal Versus Union of Ingj,
9/2021/EZ the Hon’ble National Green Tribunal, Easter,
had passed an order dated 27/02/2023 (Copy of the order
the Hon’ble NGT, EZB, Kolkata in present matter

1.1 With reference to the matter of Rav

& Ors. in O. A.No. 1
Zone Bench, Kolkata
dated 27/02/2023 passed by
is attached as Annexure — ‘A

1.2 Direction of the Hon’ble N GT vide order dated 27.02.2023

ta vide its order dated 27/02/2023 in the matter

The Hon’ble NGT, EZB, Kolka
of 0. A. No. 19/2021/EZ in the mater of Ravi Shankar Mandal Versus Union

of India & Ors. has disposed of the matterand has directed as under: -

¢ above data and providing all margins for errors, on

“20. fraving regard 1o th
most conservative estimate liability for damage to environment is determined

at Rs. 10 Crores to be utilised for remedial measures by statutory regulators,
associating all stake holders, including the Railways owning the stock yard,
the operator of the stock yard and users including the WBPDS.

21. Accordingly, in view of our finding that damage to environment has taken

place by ignoring the siting norms and also by failing to take all precautions

and not complying with the laid down conditions for thick plantations and

other safeguards, compensation be deposited in the first instance by the
Railways within two months with liberty Yo recover the same from the users of
the stock yard. If payment is not made, the consents granted may be cancelled
and stock yard may not be allowed to be operated. The armount may be
deposited with the Stated PCB and utilized for restoration measures by a joint
Committee headed by ACS, Environment, Jharkhand, with other members
being PCCF, Jharkhand, nominee of CPCB, District Magistrate, Dumka and
nominees of Railways and WBPDC. The Committee may prepare a plan for
restoration measures and manner of execution. Remedial measures may be
executed within six months. The remedial momsurss will include dense green
belt, msta‘zllarlon of dust weppression dewssn Snluiing water sprinklers,
construction of garland drains and sesing w widing of wind breaking
wall, making paved ways/roads and seming wy wesiltoring stations. District

Environment Plan be also considered.
! ; Besiden, #ho ection plan may inclid?
addressing public grievances and improvement ef tmrir:n’l’n‘::tal aesthelics

around the Rasikpur area to nullify effect of loading / unloading.

22. .
A status report about compliance of this order be filed by e-mail with the

Registrar, EZB b
before the Bench'.y"Jme 22’%{“"" necessary, he may place the mae!

1]Page

|
|
|
|
|
|
|
l
{
|
i

|
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1.3 In compliance to the order dated 27/0272023 of the Hon’ble NGT, EZB,
Kolkata a Joint Committeo was constituted by the Forest, Environment and
Climate Change Department, Govemment of Jharkhand vide its Notification
No. 1270 dated 1070472023 (Copy of the Notification issued by the Forest,
Environment and Climate Change Department, Government of Jharkhand is
| attached as Annexure — *B') comprising of the following officials:-

(SN Officials Designation
1. |[Addidonal Chicl' Sccretary, Forest, Environment and| Chairman
Climate Change Department, Jharkhand, Ranchi.
2. | Principal Chiet Conscrvator of Forest, Jharkhand, Ranchi. Member
3. | Representative of CPCB, Eastem Zone, Kolkata. Member
4. | Deputy Commissioner, Dumka. Member
5. | Representative of Asansol Division, Eastern Railways. Member
6. | Representative of West Bengal Power Development Member
i Corporation Limited.
i 7. | Member Secretary, JSPCB. Member
i Searetary

The ToR of the committee is as follows:-

(1) The committee will prepare an action plan to restore the environment and
will work for its implementation.

(1) The action plan shall consider corrective measures for dense green belt,
installation of dust suppression devices including water sprinklers, construction
of garland drains and setting pits, building of wind breaking wall, making paved
ways / roads and setting up monitoring stations.

(iii) The commintee will also consider the effective implementation of the
District Environment Plan constituted for the district.

(iv) Apart from this, the committee will work for the improvement of
Environmental Aesthetics around Rasikpur area to reduce the impact of
pollution arising out of loading/unloading, to remove the grievances of the

blic involved in the action plan.

ing with the officials of the Jharkhand State Pollution Control Board
under the chairmanship of the Additional Chief Secretary, Forest,
ent and Climate Change Department, Govemment of Jharkhundwas
3-\5/%‘:1\;#/:‘ 17/04/2023 us a prepuration mecting for the Hon'ble NGT formed Joint
~=="Committee. This mecting was held to discuss the stratcgy and to procure the

2[Page k

22 JAN 2025
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relevant information to undertake the required task and activitics for semgiiass

of the order dated 27/02/2023 passed by the Hon'ble NGT in O A Na

19/2021/EZ. Minutes of Meeting (MoM) of the said mectng is sttacked w
Annexure—‘C’,

1.5 The first meeting of the Joint Committec under the chairmanship of the
Additional Chief Secretary, Forest, Environment and Climate Change
Department, Government of Jharkhandwas held on 25/04/2023 1o review the
present status of the Pollution Control Measures being adopted by the West
Bengal Power Development Corporation and Dumka Goods Shed to mitigate
the effects of pollution being caused by the transportation, loading & unloading
of Coal and to discuss the further action to be taken by the various stakeholders
for compliance of the order dated 27/02/2023 passed by the Hon’ble NGT in O.
A. No. 19/2021/EZ. MoM of the said meeting is attached as Annexure — ‘D",

1.6 Present Status of Compliance: -

The Regional Officer, JSPCB Regional Office — Cum — Laboratory, Dumka
presented the present compliance status of the remedial measures on 25/04/2023
which were suggested by the Hon’ble NGT, EZB, Kolkata in its order dated
27/02/2023 before the committee. The details of which is as below: -
S.N. Remedial

Compliance Status
Measures

1. |Denscgreenbelt | Approx 400 nos. of old plants were found at

the Eastern Side (Rampurhat line) & Westemn

Side (Jasidih line) of the railway siding.

Approx 100 nos. of new saplings was found

along the siding.

2. |Installation of dust | Vehicular Water Tankers — 2 nos. Of capacity
suppression 20 KLD each.

devices including | Fog Mist Water Canons — 06 Nos. Of range 25
water sprinklers, m approx.

Construction  of | Approx 600 m long pucca garland drain has
garland drains and | been constructed along the railway coal track
setting pits, and 03 settling pits have been made about 20

Feet Long and 5 feet wide and two meter
- depth. ]
/ Building of wind | The boundary wall / wind breaking wall of

breaking wall, framed GI sheet of about 510 meters long and.

2 9 JAN 2005 T
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20 N height along~ with siding has been

[ —.- | constructed,
"5, | Making paved | Not made, T T
| ways/rouds
6. Sctupg . up | PMyganalyzer has been installed at the railway
monitoring siding.
stations. ‘

1.7 Location of Sensitive Points from Dumka Goods Shed: -
j The Regional Officer, JSPCB Regional Office — Cum - Laboratory, Dumka

provided the distance from Battery Point of the sensitive locations from Dumka
Goods Shed which is as given below: -

S.N. Sensitive Locations Arie] Distance frem Battery
Points (as per present status)
1. | St Xavier's School 48 m
2. | 10+2 Westemn English School 64 m
3. | AN. College 1 km
4, |Statc  Highway-18  (Govindpur- 200 m
Sahibgani)
5. | Hospitals 550 m
6. | Rajkiya Polytechnic College, Dumka 250 m
7. | Dumka Enginecring College, Dumka 200 m
8. | St. Johns school 450 m
9. | Habitation (above 800 no. of dwcllers Within 100 meters
/160 nos. houses as per JSPCB Siting | (About 6 built house and 15
|| Criteria) under construction)
10. | Bethel Mission School 500 m

&

NOTARY 4
Asanasol Court

A —
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f Secretary, Forest, Environment and Climate Change Department, Governmen
of Jharkhand has conducted the sile visit on 21/07/2023 for ascertaining factyz)
position of the Pollution Contro) Arrangements being adopted by the w, ot

, Bengal Power Development Corporation and Dumka Goods Shed to Mitigate

! the effects of pollution. The Joing Commitiee undertook visit W the gite

interacted with the stakeholders. The Team comprised of the following Oﬁicia!g:

i Sr L. Khiangte, Additional Chief Secretary (ACS), Forest, Environmeg,
amiClima:eChmchcparmumt,GoJ—Cum—Chaﬁm@’_z&a
Committee.

i. St Y. K. Das, Member Secretary (MS), Jharkhand State Polhmion
Control Board (JSPCB) — Cum — Member Secretary, Joint Committee,

iiiSziS-C.Rai,chionaIChidConsa'vatorofForest,Dmh
(Representative of the PCCF (HoFF), Jharkhand).

Iv.  Sri Ravi Shankar Shukia, Deputy Commissioner, Dumka.

v. Sz Mukesh Kumar Meena, Addifional Divisional Railway Manager,
Asansol Division, Eastern Railways.

vi Sr S.P. Dutia Mzjumdar, Representative of the Chairman — Cum —
Managing Director, West Bengal Power Development Corporetion
Limited, Kolkata.

vii. St Toufic Aslam, Scientist C, CPCB Regional Directorate, Kolkata.

viii. Smt Pranjzl Dhanda Probationer JAS, Dumka.

ix. Sr Sarwik Vats, Divisional Forest Officer, Dumka Forest Division,
Dumka

x.  Sri K. K. Pathak, Regional Officer (RO), JSPCB Regional Office - Cum
— Laboratory, Dumka.

xi. Sri Jawed Anwer Idrishi, Director DRDA, Dumke. m

xii. Sri Rajiv Kumar, Additional Collecior, Dumka. /' 77 \

xiii. Sri Vijay Kumar, Deputy SP (HQ), Dumka. i , Reg.i:;'

O -
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xiv. Sri Kaushal Kumar, Sub-Divisional Officer, Dumka,
xv. Sri Philbius Barla, District Transport Officer, Dumka,

xvi. Sri Krishna Kumar Kisku, District Mining Officer, Dumka.

xvii. Dr. Harendra Kumar Singh, Executive Engineer, RCD, Dumka.
viii. Sri Jamun Ravidas, Circle Officer, Dumka Sadar,

2.2 The observations of the Joint Committee durin field visit are a

1}
=S ———————— 2 Jiilice during ficld visit are as

follows: -

a) The siding was not in operation at the time of visit. However, a railway
wagon was stationed at the siding area. When enquired, the Railway
representative said that the wagon was stationed for the loading of coal.

b) The coal was stacked at the Railway Siding and mist water sprinklers were
made operational to keep the coal in wet condition. However, there was no

provision for covering of the same.

¢) Water Sprinkling was going on the haul roads and pathway at the coal
stockyard. ' '

d) The boundary wall of tin sheet was constructed but a gap was there b/w the
boundary wall wherever there was a shift in the alignment of the Boundary

wall. Moreover, the gaps in the boundary wall were found from the ground
level.

¢) Plantation work has been carried out along the boundary wall of the goods
shed.

f) The wharf of the Railway Siding was not found pucca.

8) No arrangement for static Water sprinkling was found from the Dumka

Railway station slde, only provision for sprinkling of water through niobile
sprinklers (vehicular sprinklers) was available.

h) Some old plantations were found at the Eastern Side (Rampurhat linc) &
Western Side (Jasidih line) of the railway siding in patches. When enquired,

mCRCCF,DmnhWMMmeu 34 yean
before

h e e s T L Y rpmrp—p_—
L
Cormeracand }”:' ol g™ \
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J) Some soil cutting was secp alon,
Siding approx 50 1 from th
representative said that

¢ school sitc. When enquired, the Railway

it was donc for smooth movement of the
transportation vehicles and for sorae maintenance work of Railway.

k) There was no wind breaking wall in between the Dumka Goods Shed arca
and Dumka Railway Station side.

) Then the Committee visited the three sites proposed by the District
Administration for developing the wheel washing facility along with the
vehicle wetting facility, and the land situated in Mouza - Guhiajori, Dumka
was recommended by the committee.

2.3 Directions issued by the committee during Site Visit: -

a) DC, Dumka to get the PTZ cameras installed at Phulo-Jhano Chowk.
Railways to get PTZ cameras installed in Dumka Goods shed covering the
entire area, especially a PTZ camera to be installed covering the St. Xavier’s
School.

(Action by: Railways & DC, Dumka)

b) To close the gaps from the ground in the boundary wall of the Dumka Goods
Shed. ‘
(Action by: Railways)
¢) To install 08 (eight) additional static Water Sprinklers / Mist Sprinklers to
prevent air pollution in the North side of the Railway Siding and to install 15
Water Sprinklers / Mist Sprinklers on the side of stone chips siding /
Railway Station side.
(Action by: Railwaysz)
d) To get the wind breaking wall installed b/w Coal Siding Railway line No. 05
& 06 within 3 months.
(Action by: Railways)
e) To get the plantation works completed by this monsoon (October, 2023).
(Action by: DFO, Dumks)
f) To construct the pucca road & wharf area for movement of coal

transportation vehicles.

(Action by: Railways)
@) To have plantation / vegetation developed on the slope of the land along the

boundary wall to prevent soil erosion and dust from being airborne.
(Action by: Railways)
h) To start the process of transfer of land situated in Mouza —Guhiajori, Dumka
to WBPDCL for developing Wheel Washing and Vehicle wetting facility.
(Action by: DC, Dumka)

8 the St. Xaviers’ School Side of the Railway i
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Action plan |

1 Twa mustings of the Joint Commince were conducted on 25/04/2023 and

(AU EE wnd ooe aite visit was also done by the Committce on 21/07/2023 in
wnt woound the Dumkas Goods Shed and Rashikpur Arca. On the basis of the

shove smd mectings and observations of the Committee while site visit an

Acton Plan including the restoration / mitigation measures which are 1o be
camed out by the different stakeholders to mitigate the effects of mineral
rwwportation, loading and unloading at Dumka Goods Shed are as below: -

,'vij‘-ll_at;nuonlMlﬂg:ﬂon measures to |Responsible| Timeline | Budget

IN | be adopted by stakeholders Agency

A Measures to be adopted by the Railways: -

1 iTo insall PTZ Camera in Phulo-Jhano| Asansol January | 30,00,000
Chowk, St. Xavier's School, Neturpahadi | Division, | 2024.

Chowk and covering the entire premises of |  Eastern
Dumka Goods Shed for comimuous| Reilways

[ monitoring of the Goods Shed premises and

| |operation of the Pollution Control
measures. Especially, a PTZ camera be
installed covering the St. Xavier's School.

2. | To check the feasibility and install Dust| Asansol January From
Collector and send air quality report of the | Division, 2024. railways
coal siding and surrounding area to the| Eastem Budget.
Monitoring Committee and JSPCB. Ratlways

3. | To install GI Sheets of height 20 to 25 feet|  Asansol January From
between Coal Siding Railway Line No. 05 | Division, 2024 railways
and 06 to prevent the dust / air borne | Castero Budget
particles from the siding area from entering Raitways
inio the passengers’ area.

4 To install 08 (eight) additional water Asansol December From
sprinklers to prevent air pollution in the | Division, 2023. | milways
North side of the Rajlway Station and to|  Eastem Budget
install |5 water sprinklers on the side of Railways

L__|®one chips siding to control the dust jﬁ
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praticlos from balng ale-bome.

To close the pup from the ground in the
boundary wall sinted by the gide of St
Xuvier's School to prevent the dust / ol
bome particles from the siding arci from

entoring info the School premiscs.

"o construct the [;uccu —}appﬁ)x;cl; road to
und from the coul aiding and wharl aren
where trunsportation, Josding and unlosding
of the mineral (Coal, Stone clc.) takes place
between railway line number 05 and 06 (o
contol the re-suspended dust / alr borne
panlclcs from being air-bome.

‘Measures (0 be ndoptcd

Asnnsol
Division,
llastern

Kallways

Anunol
Division,
Eastern

Ruilways

'l)ouxmbu
2023,

Jnnunry
2024.

{ by the WBPDCL: -

To urmné?ﬁl-n:c additional water sprmklcrs
(Vehicular)  for  sprinkling  on  coal
trunsportution route from Manjhi Than vig
Phulo Jhano Chowk to Natur Pahari and
nearby populuted areas till ruilway siding,
An grmngement 10 be made in such & way
that behind cach vehicular water sprinkler
MM shauld be moving,

wBPDCL.

2023.

e

"'l nn

rallw.y, L
Hudger,

From
fallwgy,
Budges,

1,50,00,000

To install high Mast Light a Neturpahadi
Chowk and near the populated areas where
sufficient lighting is not there, to prevenm
the chances of accidemt,

4,

WBPDCL

25,00,000

To develop the wheel washing & vehicle

wetting Jfacility in Mouza — Guhiyajori
having Klata o, - 27, g No. - 470 over
an arca of |i

50 Decimils for the
transportation vehicles before enlering the
popula!ud arca of Dumlm lown.

WBPDCI.

January
2024,

WBPDCL

Janusry
2024.

1,00,00,000 |

N

\
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r-FTTm via Phulo Jhano Chowk 1o Natur

I p——
Pshsn to prevemt the dust / air borne
particles from being air-bome.
S | To camry out transportation of coal in twg W Continuous NA
trips only per vehicle in 24 hours time 7
C Measures to be adopted by mholden: -
L. | To camry out the work of tree plantation in mw 1,55,36,794
the west and north-west direction in the 2023.
vicmity of the traffic road, Netarpahadi
Chowk etc
L |To plant 4000 mnos. of gabion bambog mmm
piantation in and around Rashikpur Area, 2023.
Dumka and its Mmaintenance for 4 years.
3. | To develop the Grievance Redressal System mmw
with a control room and publicize the same. 2023.
4 | To revise DEP I light of the Hon’ble NGT | DC Dumig | Done NA
order.
TMWWW
Mist sprinklers from g schools and other | the Concerned 2023.
seusitive location, if any. The installation & |  Schools
Mmanagement of water / mist sprinklers will
be done by the ;:onocmed schools and their
Management.
6 | Continuous moniforing of the measures Monitoring Continuous NA
being taken for pollution prevention in coal | Committee A
|__[1ding and surrounding periphery.
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remain deposited with JSPCB and it will be m

cm

as and when proposed by the various stakcholders o by the C—Omm%m
J

constituted at the district level. flets

3.3 Review Meeting: -

A Review Meeting in the Chairmanship of the Additional Chiey Secretz,
0712023 35 g,

ﬁicials’ diffﬂ’cm

of the dirccﬁm!s
issued by the Hon’ble NGT, Eastern Zone Bench, Kolkata vide it order dateq
27/02/2023 in O. A. No. 19/2021/EZ in the matter of Ravj §

hankar Mandal Vs
Union of India and Others. The Minutes of the said Reyiew Meeting is attacheq
as Annexure - ‘E’.

Forest, Environment and Climate Change Department,
Jharkhand — cum ~ Chairman, Joint Committee was held on 2
Conference Hall of Circuit House, Dumka with the o
stakeholders & representatives of the people for compliance

3.4 Photographs: -

Flig ~ 4: Wheel marks of vehicles on land.
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Fig — 6: Railway Wagon a1 Goods shed.

Fig - 7: Water Sprinkling arrangement at Siding. Fig — 8: Katcha Wharf/ unpaved area at siding.
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Fig-17: Coal Transportation vehicles at stock.

Fig - 19: Vacant Place near siding (Plantation
arca).

Fig - 21: Another proposed area demarcated for
V/hee] Washing and vehicle wetting facility.

Fig — 18: Entry Point of the Coal Siding.

Fig — 20: Proposed arca demarcated for developing
Wheel Washing and vehicle wetting facility.

Fig - 22: Review Mecting of Joint Committee with
stakeholders and District level officials of Dumbka.
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/@-/ Eastern Rallway

. No.C.4/Poliution Control/ASN/20

Time Bound Action Plan; -
Subsequently,

Asansol

e R

Asansol Dated 09.12.2023.

on the basis of the above saiq meetings and observations during site visit an
Action Plan including the ¢

the different stakeholder

estoration / mitigation measures which are to be carried out by

particles from the siding area

from entering into the School
! premises,

S with appropriate timeline, has been prepared as below:
SL | Restoration / Mitigation ] ﬁé—sponslble Timeline Implementation Status i
No. | measures to be adopted by agency as on date
| stakeholders
1 To install CCTV in Phulo - Jhano Asansol January. | The places mentioned are not |
Chowk, St. Xavier's School, Division, 2024 within the goods shed premises, |
Netrapahari Chowk and the Eastern however 12 nos. of cCCTV
entire premises of Dumka Goods Railways available within Dumka Goods
—_ ) Shed. Shed premises. i
2 To check the feasibility and Asansol Janvary [ PM10 analyser is instalied a1 i
| install Dust Collector and send Division, 2024 Dumka which is connected online :
| @ir quality report of the coal Eastern with the server of JSPCB and is
siding and surrounding area to Railways continuously transferring data. E
the Monitoring Committee and Installation of dust collector & |
ISPCB. such an open Space is not
feasible. !
i3 | To instail Gl Sheets of height 20 Asansol January | Coal loading done from line no. |
[ | to 25 feet between Coal Siding Division, 2024 | 7and not from line no. 5 or &. !
| Railway Line No. 05 and 06 to Eastern To prevent the dust / air borne
| prevent the dust / air borne Railways particles from the siding area
' particles from the siding area from entering  into  the
! from entering into the Passengers’ area more sprinklers
passengers’ area. (Mobile & Fixed) are being
planned.
4 To install 08 (eight) additional Asansol December | Procurement of water spriniders
water sprinklers to prevent air Division, 2023 are under process. :
1 polluticn in the North side of the Eastern i
Railway Station and to install 15 Railways ’ﬁ
water sprinklers on the side of
stone chips siding to control the
dust particles from being air-
| borne,
5 | Toclose the gap from the ground |  Asansol December | The work will be completed by
[ in the boundary wall situated by Division, 2023. 31.01.2024
the side of St. Xavier's School to Eastern
prevent the dust / air borne Railways




to be adopted by stakeholders

To construct the pucca approach

Restoration / Mitigation measures

® L.

road to and from the coal siding
and wharf area where
transportation, loading and
unloading of the

mineral (Coal, Stone etc.) takes

05 and 06 to control the re-
suspended dust / air borne
particles

from being air-borne

place between railway line number

Responsible | Timeline Implementatign Statds
agency as on date
Asansol January | The approach road to and
Division, 2024 from the coal siding is pucca.
Eastern Pucca approach road already
Railways

completed.

Additional relevant information re

quested to be provided by respective stakeholders.

Information requested

Stakeholder

Status

Number of trucks/dumpers engaged
in hauling of stone chips and coal to

and from Dumka Siding, per day
basis

Distance (km) covered by each

Railways
and
WBPDCL

For coal transportation to Dumka siding,

WBPDCL is currently employing 400 trucks
daily. - =7

08 numbers of trucks/dumpers are engaged in
hauling of stone chips daily average.

truck/dumper, per day basis

|

1
|

|

| Total Capacity of Dumka Siding along

Rallways
and
WBPDCL

WBPDCL operates trucks for coal
transportation, with each truck covering a
distance of approximately 280 km on a daily
basis for two round trips.

Railways:-The average distance covered by

each truck/dumper for stone chips is about
60x2 =120 km.

S

| with respective capacity of handling

stone chips and coal, per year basis

Railways

Stone chips = 2220000 MTs/Year
Coal = 12960000 MTs/Year

Total capacity= 15180000 MTs/Year

| Status of compliance w.r.t CPCB
Guidelines ‘Inventarization of
Railway Sidings and Guidelines for
their Environment Management’

Railways

Wind Screen, Rain water harvesting system,
Garland drain, Fixed sprinklers, Vehicular
water sprinkling tanker & PM10 analyser
available with respect to CPCB guidelines.

dispatched alongwith mode of

April, 2023 to till date

Quantity of stone chips received and

transport in FY 2022-2023 and from

Railways

Received and dispatched in FY 2022-2023 and
from April 2023 till date - 333440.9 MTs
through Railways. (All the consignment

Quantity of coal received and
dispatched along with mode of
transport in FY 2022-2023 and from
April, 2023 to till date

Railways
and
WBPDCL

received Is dispatched in the same rake)
Received:

2022-23 FY: 30,44,342 MT

2023 April to 08.12.2023: 46,47,525 MT
Despatch:

2022-23 FY: 30,39,444 MT
2023 April to 08.12.2023: 46,18,673 MT

\\ Ppk»f o

>
(Ashish Blvardwaj)
Addl. Divl. Rallway Manager

o L Eastern Rallway, Asansol
Qe
Q
%
MAYS 9 9 I 202
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ReAi@ 28.12.23 PN SUIEH, T B FemEr % NGT(NATIONAL GREEN TRIBUNAL) 2

District Level committee & S T Yo RS & ¥ Y <@ arg wquwr Y
o o R T Y e & W X o doe @ ok

Sufrfa— Wqﬁﬁ$m|

o wdwR doo A SIRIG PR B TR ¥ gaar Yo wei § wraen gard @1 a1
fR WM T4 S99 B X @G WEEY @Y Amwumm ; @I
LTy S B LT S 3 3 et
e PTZ camera installation- 9§ # 35w % RY W iy & e F & Wd B
e & el s, b e W, TRUER die ot @aedie W W
PTZ camera installation Heelt SN wra @ TR | S YT B PTZ camera
oy AT @ @ A faar man
, » Water sprinklers aiffeo— $= Yo # wo-—os(ane) Rer Water sprinklers/
' mist sprinklers @Ie AEET & ST BR R T 15 (=) Water sprinklers/
mist sprinklers geeR R IERT o 3R fdrenE s & Few far T a1 3w
weg % %< Y&d F Water sprinklers/ mist sprinklers &1 @1 gof @ @1 Few
e | | & Fger SRR 9% uRaed @ B9 § ued g R wml @
Faied T D—1638 /0 Aie—22.122023 © A A TAi—
yrard, SSNfAaReT Sickt, SAT |

grarE, S S e, gAan |
urad, 39 feE e, gae |
Water sprinklers/ mist sprinklers A= #g 15 a9 2024 T IR
A @1 ey ey T :
v * To construct the pucca approach road to and from the coal siding- SufRera
i Wewit ¥ pucca approach road Frfw & Wae # @R w fan e A
Praer wERET  gxd 0¥ P & ol ufEanlE 8N @ 9 @ T B e @
WBPDCL @t Saq &1 e GX1 GXM @1 e 7an

* High Mast Light- WBPDCL ¥ SoRuere! dte Ud B e g &7 3§ yeTy @

Ph & R @ @ g @ vwwr &g High Mast Light @ &1 Rl Ran

T o REd sl § WBPDCL &1 @ T & High Mast Light Javusr

oAl T T & o A # @ 1 P AR #1 WBPDCL @ ST arw
vl &5 ¥ wiee High Mast Light & &/ @@ awR &1 Few e

w‘/gw Road Sweeping Machine @1 3iforsre— WBPDCL AR Sl

L & ¥ Road Sweeping Machine @1 3 e &1 Priw @ oreie ¥ waemEn T

#,ﬁ\\@ f Road Sweeping Machine @Iaell wrfem &= A ugH Tl g2 R o= & Wﬂﬁfﬁ

/ R wamr| WRPDCL @ Road Sweeping Machine PR wirt w i waifra

%\ W H Py R mr N

Ty

| #*
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geeel AR & gHeTel ¥ §Y 7Y Ud fwarar &1 e 4R e aur g
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mmﬁmﬁmm%mwmémm
mﬁ?mﬂaﬁﬁmmgﬁﬁmﬁm
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VAKALATNAMA

BEFORE THE NATIONAL GREEN TRIBUNAL, FOLKATA/EZ

O.A.No. 37  of LoLe,

\b/kfn\c\ AVATYY Qoyenm Plaintiff
A Petitioners

-Versus-
Sote \—’Q\NAVV-H N vn Defendant
Opposive PagLy
on behalf of DR, faansd .2 (-3

Know all men by these presents that by Vakalatnama I/We

appoint the Advocates noted below or any of them my/our lawfel
Advoéate or Advocates for filing the Memorandum of appeal or petiticy

in the
for entering Appearance

above matter for appearing in conducting and arqguing the same,
for depositing or withdrawing any money in connection

therewith for moving the Court in any matter connected
therewith, for preparing the paper book in the case and for

Th

putting in papers petitions etc. on my/our behalf for €il

1o
<]

taking back any documents for withdrawing suits or appeals ©

petitions with permission to institute fresh suits etc. For
signing and filing petitions of compromise in connections with
said matter and for taking copies of paper form the Record and
I/We further say that any act, done by my/one said Advocate or
Advocates or by any of them after accepting this Vakalatnama,

shall be considered as my/our true and lawful act,

And I/we further hereby agree and undertake to pay tha
said Advocates his or their fees are settled and all \rhers
sums that may be necessary to carry out the requisition of the
Court and otherwise to enable the said Advocates to concucs
property Falling which the said Advocates after notice 1«

2.

me/us will be liberty to withdraw form the further conduct
the case.

i *n

IN WITNESS WHERE OF 1/We Jign and execute this Vakalarpans
on this the.....2%.. day on. f\w 2028

W’ﬂ( % NAME OF ADVOCATES
~
o
'Q<y“QIV;Q§&PH
@‘aﬁ"

cf\afvc—- i A-s

el

o Raw31:

2T
‘.Q £y
| 23300

1
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